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Factual Report in the matter of Jabbu Lal Meena V/s State of Rajasthan & Ors.
Original Application No. 227/2024 (CZ), Hon’ble NGT, Central Zone Bench, Bhopal

Background

In the case filed by Sh. Jabbu Lal Meena against State of Rajasthan & Ors. before
the Hon’ble National Green Tribunal, Central Zone, Bhopal the applicant has raised the
issue of cutting trees in Khasra No. 25/1.35 (Account No. 91), Village Bhankari, Tehsil-
Rajgarh, District- Alwar by the Public Works Department Rajasthan for the construction
of road without any permission from the competent authority/ forest department.

Order
Hon’ble NGT, Central Zonal Bench in its order dated 03/10/2024 has directed as follows:

..... 4. We deem it just and proper to call a report from a Joint Committee consisting
of:
i.  One representative from the Division Forest Olfficer, Alwar, (Rajasthan)
ii.  Onerepresentative from the Member Secretary, Rajasthan Pollution Control
Board, (Rajastshan).....

..... 7. The Committee is directed to submit the factual and action taken report within
six weeks. The State PCB will be the nodal agency for coordination and logistic
support....."”"

Accordingly, Deputy Conservator of Forests, Alwar, vide letter no. 11264 dated
04/11/2024 nominated Smt. Pratibha, Assistant Conservator of Forest, Alwar as
representative on his behalf. Letter dated 04/11/2024 has been enclosed as Annexure-1.

And accordingly, Member Secretary, RSPCB, Jaipur vide letter dated 29/10/2024
nominated Regional Officer, RSPCB, Alwar and further Regional Officer vide letter dated
22/11/2024 nominated Sh. Pavan Kumar Meena, Junior Environmental Engineer, RSPCB,
Alwar as representative on his behalf. Letter dated 29/10/2024 and 22/11/2024 has been
enclosed as Annexure-2.

Joint Committee Visit

In accordance with the aforementioned order, following officials/persons visited the
site on 23/11/2024 in connection with this case:

1. Smt. Pratibha, Assistant Conservator of Forest, Alwar,
ii.  Sh. Pavan Kumar Meena, Junior Environmental Engineer, Rajasthan State
Pollution Control Board, Alwar,
iii.  Smt. Savita Meena, Assistant Engineer, Public Works Department, Rajgarh,
Alwar,
tv.  Sh. Jabbu Lal Meena, Applicant

Attendance sheet is enclosed as Annexure-3.
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A brief discussion with the applicant, officials of public works department and local
residence was held and during the discussion, the PWD representative informed that they
have uprooted 13 trees (Trees of Neem- 09 nos, Trees of Jheeda- 2 nos, Trees of Babul- 1
nos and Trees of Papadi- 1 nos) in Khasra No. 96 (land type is 'Gair Mumkin Rasta'),
Village, Bhankri, Tehsil- Rajgarh, District- Alwar, after taking prior permission of
Tehsildar, Rajgarh in accordance of Rajasthan Tenancy Act, 1995, copy of Tehsildar,
Rajgarh letter dated 09/05/2024 is enclosed as Annexure-4.

The PWD representative also produced ‘Mauka Parcha — Supurdagi’ dated
09/05/2024, as per above letter Neem Trees- 09 nos, Jheeda Trees- 2 nos, Babul Trees- 1
nos, Papadi Trees- 1 nos and Peepal Trees- 1 nos were handover by the revenue department
to public works department, Copy of Mauka Parcha — Supurdagi is enclosed as Annexure-
5.

As alleged by the applicant, PWD has uprooted a total of 65 trees, as stated in the
application made by him before the Hon'ble NGT, without prior permission from the
competent authority or the Forest Department. The applicant has submitted certain
photographs and videos taken at the time of uprooting of the trees or before that, however,
it is not possible to count the number of trees uprooted from the photographs and videos
submitted, photographs produced by the applicant are enclosed as Annexure-7.

It is to be noted that Tehsildar is the competent authority to give permission for
uprooting the trees in case the no. of trees to be uprooted are up to 15 and, in case of more
than 15 trees, concerned SDM is the competent authority to give permission in accordance
with the provisions of Rajasthan Tenancy Act, 1995.

Observations
During field visit, following observations were made:-

1. PWD has built an RCC road of about 300 meters long and currently there is
no clue to verify how many trees have been uprooted by PWD for road
construction at present a tree of Peepal is located near the road only.

ii.  GPS based photographs taken during site visit are enclosed as Annexure-8.

Conclusion

Aforementioned trees have been uprooted by the public works department after
taking prior permission of Tehsildar, Rajgarh i.e. Land Revenue Department vide letter
dated 09/05/2024 with the condition that the Public Works Department will plant 5 trees in
exchange for each uprooted tree. Through the letter given by the representative of the Public
Works Department, the Public Works Department has complied with the above-mentioned
Tehsildar's letter, a copy of the compliance letter of PWD dated 13/08/2024 is enclosed as
Annexure-9.

Enclosures
1. Copy of Letter dated 04/11/2024, issued by Deputy Conservator of Forests,
Alwar (Annexure-1),
il. Copy of Letter dated 22/11/2024, issued by Regional Officer, RSPCB, Alwar
(Anneuxre-2),
iii. Attendance sheet (Annexure-3)
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1v. Copy of Letter dated 09/05/2024, issued by Tehsildar, Rajgarh, District-
Alwar (Annexure-4)
v. Mauka Parcha — Supurdagi dated 09/05/2024 (Annexure-5)
Vi. Correspondence produced by the representative of the public works
department (Annexures-6)
Vii. Photographs produced by the applicant (Annexure-7)
Vviii. GPS based photographs taken during site visit (Annexure-8) and
iX. Copy of the compliance letter of PWD dated 13/08/2024 (Annexure-9).
)
n A/ (
(Pavan Kumar Meena) (Pratibha)
JEE, RSPCB, Alwar ACF, Alwar

Page 3 of 3
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29 Annexure- 2

. Rajasthan State Pollution Contrdl.Board

Headquarter, 4, Institutional Area, Jhalana Doongri, J aipur-302004
Phone : 0141- 2716804, 2716800 e-mail : member-secretary(@rpcb.nic.in
Helpline No. : 0141-2716877

No. F.10 (656) RPCB/Legal NGT/2024 / g7y Dae 29)iclsy

Regional Officer,
Rajasthan State Pollution Control Board,
Alwar.

Sub: - Regarding Hon’ble National Green Tribunal order dated 03. 10.2024 in Original
Application No. 227/2024(CZ) Jabbu Lal Meena V/s State of Rajasthan & Ors.

Sir,
With reference to above subject matter, it is to inform that the Hon’ble NGT by order
dated 03.10.2024 directed inter-alia as follow:-

“3. We deem it just and proper to call a report from a Joint Committee consisting of:
(i) One Representative from the Division Forest Officer, Alwar (Rajasthan)
(i} One Representative from the Member Secretary, Rajasthan State Pollution Control
Board, {Rajasihan)
7. The Committee is directed to submit the factual and action taken report within six
weeks. The State PCB will be the nodal agency for coordination and logistic support.”

You are hereby nominated as member of the committee and also appointed as Nodal
Officer on behalf of RSPCB with the direction to ensure compliance of Hon’ble NGT order dated
03.10.2024. The Hon’ble NGT order dated 03.10.2024 is enclosed for ready reference.

Enclosed-As above
(VijaiN.)
Member Secretary [<
Copy to following for information /necessary action:-
1. Divisional Forest officer , Department of Forest , Alwar
Member Secretary

RajKaj Ref No.: 11484060
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Regio:gn)fﬁce

RAJASTHAN STATE POLLUTION CONTROL BOARD 3/, LiFE
- D-Block, Ambedkar Nagar, Alwar-301001 \‘/ )
E mail- ro.alwar@gmail.com Website www.environment.rajasthan.gov.in \\{‘/ E‘rf\s?rtgrl\?n‘:e?nrt

H L]
Registered/E-mail on’ble NGT Matter
Most Urgent

RPCB/RO/ALW/Gen-437/SRL-35+o Mo Date- 22/11/2024

Assistant Conservator of Forests, Alwar

Subject: Regarding Hon’ble National Green Tribunal (NGT), Central Zone Bench, Bhopal
order dated 03.10.2024 in the matter of Jabbu Lal Meena Vs State of Rajasthan &

Ors. Original Application No. 227/2024 (CZ).

Reference: -
1. Hon’ble NGT order dated 03.10.2024 in the matter of Jabbu Lal Meena Vs

State of Rajasthan & Ors. Original Application No. 227/2024 (CZ) and

2. Member Secretary, Rajasthan State Pollution Control Board, Jaipur letter
dated 29.10.2024.

3. Deputy Conservator of Forests, Alwar nominati
04.11.2024. '

on letter no. 11264 dated

Ma’am,

With reference to the Hon’ble NGT, Central Zone Bench, Bhopal order dated
03.10.2024 in the matter of Jabbu Lal Meena Vs State of Rajasthan & Ors. Original
Application No. 227/2024 (CZ) and above reffered letters following date and time has been
decided for the first Joint Committee meeting/visit in order to formulate furthur course of
action so that compliance of Hon’ble NGT order may be done in time bound manner:

Date and Time — 23" November, 2024 at 11:30 AM
Place — Khasra no. 25/1.35, Village- Bhankari, Tehsil- Rajgarh, Alwar

Therefore, in view of above, it is requested to ensure your presence on the aforesaid
date and time. The next date of hearing of the matter is on 3" December, 2024.

Yours Sincerely,

Encl: As above.
(Deépendra Jharwal)

Regional Officer

Copy to following for information:
1. Member Secretary, Head Office, Rajasthan State Pollution Control Board, Jaipur

2. Group Incharge (Legal), Head Office, Rajasthan State Pollution Control Board, Jaipur

3. Sub Divisional Officer, Rajgarh, District: Alwar with request to direct the concerning
officials/ staff to remain present during site Visit.

4. Executive Engineer, Public Works Department, Ramgarh, District: Alwar with
request to direct the concerning officials/ staff to remain present during site visit.

5. Mr Pavan Kumar Meena, JEE (Mob no. 9660815299) to inspect the disputed site with

joint committee members.
Regional Officer
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Photographs produced by the applicant

Annexure- 7
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Photographs produced by the applicant
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GPS based photographs taken during inspection: Annexure- 8

te: Bha i :
s/Representatives/Applicants present during site visit

Figure 01: Officer

Longitude: 76.606119
[Elevation: 290.51+3 m
Accuracy: 3.9 m

[Time: 23-11-2024 12:24
INote: Bhankari 2 :

Figure 02: Applicant's fields adjacent to the road.
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GPS based photographs taken during inspection:

Figure 03: Newly constructed RCC road with no trees near applicant's fields where trees were
uprooted
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